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Glut In Internatklnal Coffee Market 

*466. SHRI V.S. VIJA YARA
OHAVAN : Will the Minister or 
COMMBRCE be pleased to state: 

(a) whether there is a glut in the 
international ~offee market ; 

(b) if iO, whcth~r this is working 
to the disadvantage of small coffee 
Irowes in the country; and 

(c) if so, the steps beiDI taken 
to remedy the situation? 

THB MINISTBR'OF STATE IN 
THB MINISTRY OF COMMERCB 
(SHRI P .A. SANG MA): (a) to (~). 
The recent trend in international 
marltet pricea is an indication that the 
world supply position of Coffee is 
surplus as compared to demand. How
ever 1 export auction prices are still 
sbniftcant ly higher than domestic 
auction prices ari4 will continue to 
remam remunerative because of regula-
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Settlement of Inlorance Cla)lD. 0' 
BUlintss.eo. Factory O"nen, Ele. 

by Inlurance Compaliee 

*461. SHRI lITBNDRA 
SINOH : Will the Minister or 
PINANCB be pleased to state : 

(a) l whether some businessmen. 
factory owners and captalistl in con
nivance with officers and employees of 
nationalised insurance c:ompani es are 
ine.ally receiving croteS of rupees in 
the form of claims; and 

(b) if so~ the effotts be.in, mad. 
by Government to stop it '1 

THB MINISTBR OF STATE IN 
THB MINlstk Y OF FINANCB 
(SHRI JANARDHANA POOJARY): 
(a) No, Sir. 

tion under the International Coffeo (b) ~ull. yjailance beiDI 
Aatoomcot. _, .. ~~ ~iDta~ed~ . _ 


